
CENTRP:L ADr1INI5TRTIuE TR IBUNL 
BANLOR BENCH 

I 	 second Floor, 
Commercial Complex, 

Indiranegar, - 	
Bäna1ore-38 

Dated: 	j 

PPLICTION NO(s) 33/93 and 495/93. 

PPL ICPI NTS 
.C.Vjj ayakusnar and RESPI'JNfJENTS: Secret ary,Deptt of Posts 

and four others. 	 V/S. & Telegraphs,New Delhi and Others. 
TO. 

Smt.B.V.Nagarathna, 
Advoc ate , No . 139, 
Fifth Cross, 
Gandhinagar,Bangalore...9, 

Sri.4.Vasudeva Rao, 
Addl.Central Govt.Stng.Counsel, 
High Court Bldg,Bangalore_j. 

Sri. G.Shanthappa,Addl.Centa1 
Govt. Stng.Counsel, Bang alore-1. 

3. 	Secretary,Dept-t.of Posts & Telegraphs, 
Sanchar Ehavan, Parliament 5tréet,N .Dejhj-I. 

Chairrnan,PT Board,Sanchar Bhavan, 
Parliament Street,New Deli-1. 

The Chief Post Master General, 
Karnataka Circle,Palace Road,Bangalore-l. 

SL1BJECT: ForuardjnQ of copies of the Orders passed by 
the Central Rdminiétra€ive Tribunal,Bangalore. 

- 	-xxx- 

Please find enclosed J-iereuith ar copy of the 
ORDER/STAY ORDER/INTERIiI ORDER/, Passed by this Tribunal 
in the above mentioned application(s) on0301-1994. 

-> 	
N 

EDEPUTY REG ISTRR -' 
JUDICIAL BRNCHES 

gm* 	 - 	- 	 - 



cEflRkL ADrffNIsrRATIVE TRIRJNAL 
BANGTWPE BEH 

O.A. N0.33/93 & 495/93 

MDAY THIS THE THIRD DAY OF JANUARY 1994 

Shri Justice P.K. Shyanisundar ... Vice-Chairnan 

Shri V. Ranukrjshnan ... Member [A) 

N.C. Vijayakumar, 
S/o N.S. Channappaiah, 
Aged about 39 years, 
Secretary, NUEDA, 
Mandya Division, 
Working as ED Agent/Mail 
Carrier, R/a No.253, 
Swaranasandra Extension, 
Mandya-571 402. 

E.N. Suresh, 
S/o L. Narasinga Rao, 
Aged about 38 yearsm 
Vice-President, 
NUEDA Mandya Division, 
Branch Post Master, 
fl/a Ingalaguppe, 
Pandavapura Taluk, 
Mandya Distt. 571 434. 

D.N. Seshadri, 
S/o P. Narasimhachar, 
Aged about 40 years, 
Branch Post Master, 
Nagunahalli Post a/w 
Srirangapatha H.O., 
Mandya District-571 438. 

National Union of Fctra 
Ertnnta1 Agents [Regd.], 
Hassan Division, Hassan, 
Gorur, Hassan-573 120, 
represented by its Ecretary. 

M.P. Chitraseria, 
S/o Puttaswamy, 
Aged about 25 years, 

Branch Post Master, 
Shravanabelagola, 

t'1gbj I Channarayapatna Ta luk. 
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Applicants in A No.33/93 

Applicants in A No.495/93 

[By Advocate Smt. B.V. Nagarathna) 



vs. 

Union of India 
Ministry of Cnmunication, 
by Secretary to Department 
of Posts and Telegraphs, 
Sanchar Bhavan, 
Parliament Street, 
New Delhi-hO 001. 

Postal Board by 
its Chairman, 
Sanchar Bhavan, 
Parliament Street, 
New Delhi-hO 001. 

The Chief Post Master Gene 
Karnataka Circle, 
Palace Road, 
Bangalore-560 001. 

[By Addi. Standing Counsel St 
and by Addl. Standing Counsel $1 

Respondents 

M.Vasudeva Rao in A No.33/93 
G. Shanthappa in A No.495/931 

D E R 

Shri Justice P.K. Shyamsundar, ioe-thairman: 

1. 	Having heard Smt, I.V. Nagarathna, learned counsel 

for the applicants and the learjned Standing counsel MIs. M. Vasu-

deva Rao and Shri G . Shanthapp, we have reached a COflSflSUS in 

regard to these applications cn being faced by bottlenecks that 

an Expert CaTrnittee is going o be set up by the Government of 

India to go into the grievancs of the E.D. employees on whose 

behalf the two applications heirein have been filed by the Union 

representatives. We think i appropriate to direct the said 

Expert Carinittee as and when it ie constituted to go into the 

grievance of the ED employeies in general and in particular to 

the grievances ventilated in these two applications which are 

left open for such considertin. With 	these 	observations both 
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these applications stand disposed off. Send a copy of this order 

to Government of India for information. 
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vIcE -cHArRMAN 

iUE COkZ 

$ECTION OFFIC.R 

6EN1L AUMINSThAtIVE TaWUA 

LUDITLONAL DENC14  
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